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cation whereas the ome in question isa
U. K. one. They are two different things.

Extension of Commercial Brodcast
Services on A. L. R.

*1713. SHRI  BENI SHANKER
SHARMA : Will the Minister of INFOR-
MATION AND BRODCASTING be
pleased to state :

(a) when the proposal to extend the
commercial broadcasting services of All
India Radio to Calcutta, Delhi and Madras
will finally materialise ;

(b) the likely annual incomes from
these proposed extensions ; and

(c) the success achieved by the Bombay,
Poona and Nagpur-projects ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIMATI NANDINI
SETPATHY) : (a) The proposal to extend
the Commercial Broadcasting Service to
Calcutta, Delhi, and Madras is under
examination of the Government and is
likely to materialise soon.

(b) A very rough estimate puts the
annual income from Calcutta, Dethi and
Madras Centres at Rupees 40 lakhs, Rupees
30 lakhs and Rupees 15 lakhs respectively.

(c) The Bombay-Poona-Nagpur project
has made a very promising beginning. A
far bigger demand for time in excess of
availability goes to prove to popularity and
success of the Project.
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THE MINISTER OF INFORMATION
AND BROADCASTING (SHRI K. K.
SHAH) : It isto our advantage and in
our national interest to start as early as we
cap, but the difficulty is about comsoles.
Whatever consoles are in our possession,
we are trying to use them, and the rest
are either to be manufactured by BEL or
have get to be imported.

The second difficulty is about space.
The present space available in the offices
of the All India Radio is not enough to
start new studios—studios for the purpose
preparing spots. This takes time. We
are training our best in this regard.
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SHRI RAJASEKHARAN: May I
know whether the ‘Government has got
any prepesal to bring Bangalore also under
this commercial broadcasting service ?

SHRI K. K. SHAH : Yes, Sir.

~ SHRI S. K. TAPURIAH: Being in
the hands of the Government, the adver-
tising programmes of All India Radio
generally tend to be in favour of the ruling
party—there are quite. a number of feature
programmes and all that. May T ask
from the Government whether they have
considered the propesal of allowing the
other political parties to buy time on its
advertising programmes during elections,
and whether they have also considered the
proposal to sell time to various candidates
for varieus election programmes ?

SHRI K. K. SHAH : The allegation
{s not correct. Durimg the last general
elections, we had appreach the Election
Commission for the purpose of allotting
time to different parties, but unluckily no
agreement could be arrived at. We have
again written this time also to the Election
Commission... (Interruptions)
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SHRI K. K. SHAH ! Till a settlement

is arrived at, it is not possible to give
-time to wny party.

SHRI S. K. TAPURIAH : What about
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the second part of my question, about
selling time ?

SHRI K. K. SHAH :
sold to political parties.

It will not be

SHRI VIKRAM CHAND MAHAJAN :
The hon. Minister has said that there is
shortage of studios and that is why there
is difficulty in extending this service. May
I ask the hon. Minister whether there are
any imported parts which are necessary to
build the studios, and if not, if the entire
studio can be build with India material,
why is there the delay ?

SHRI K. K. SHAH : The BEL want
us to place orders on them in advance so
that they can prepare their production
programme, because some items have to be
imported. That means that we have to
get financial sanction, and we are trying
to get financial sanction in advance so that
orders couid be placed on a phased
programme.
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SHRI K. K. SHAH: We have laid
down certain rules about accreditation.
According to that accreditation, the
advertising agencies are given accreditation.
If no accreditation is given, then the next
facility that is given is this ; if they are
prepared to given a bank guarantee or pay
in cash, they are given time then also. And
the system that is followed is ‘First come
first served’.

SHRI INDER J. MALHOTRA ; As
far as the sales promotion for time
for commercial broadcasting is con-
cerned, may I know whether it will be
entirely handled by AIR or some adver-
tising agency or some other commission
agents will be appointed for the purpose ?

SHRI K. K. SHAH: We do not
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propose to give any sole selling agency to
anybody.
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SHRI MANUBHAI PATEL : Certain
items which are contrary to Government
policy cannot be allowed to be advertised
through this commerial broadcasting. Has
it come to the notice of the hon. Minister
that some time back it had been reported
that he had said that advertisment for
liquors also would be broadcast over AIR?

It appeared in the newspapers. May I
know whether that is true ?
SHRI K. K. SHAH: 1 did not say

that such advertisments would be broad-
cast. I said that that would be considered,
but we have decided not to agcept advertig-
menty for liquprs, ’
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SHRI S. S. KOTHARI : May 1 know
how much foreign exchange is being drawn
by Radio Ceylon and what efforts Govern-
ment are making to popularise our radio
programmes so that the popularity of radio
Ceylon may go down and that of our pro-
rammes may go up ?

SHRI K. K. SHAH: I am glad to
inform my hon. friend that the bookings
of Redio Ceylon have gone down consider-
ably.

SHRI S. S. KOTHARI : By what per-
centage ?
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MR. SPEAKER : The main gquesion
relates to commercial broadcasting. But
he is referring to newspapers. 1 do not
know how it arises out of the main queg~
tion.
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* SHRI SAMAR GUHA : May I koow
whether there will be complete freedom in
regard to the nature of the advertisements,
and if so, whether there is a possibility of
even traders in obscene literature having
freedom to advertise their literature or
whether Government will impose any
_restriction on it ?

SHRI K. K. SHAH : I have said, there
is a code and the code controls the adver-
tisements. Therefore, obscene things will
not be broadcast.

Nuclear Plant in Bihar

#1714 SHRI SHIVA CHANDRA JHA :
Will the PRIME MINISTER be pleased to
state :

(a) whether it is a fact that the Bihar
Government have made representation to
the Central Government for setting up a
nuclear plant in Bihar ;

(b) if so, the response of the Central
Government thereto; and

(c) if not, how much money the Cen-
tral Government have spent uptil now for
developing the nuclear potentiality in Bihar
and what is the estimated amount to be
spent on the same during the Fourth Plan
period ?

THE DEPATY MINISTER
SAROJINI MAHISHI) : (a) No, Sir.

(b) Does not arise.

(c) An expenditure of approximately
* Rs. 12.50 crores has been incurred so far
on survey, prospecting, development and
production of atomic minerals and establis-
hment of an* Uranium Ore Mill in Bihar
State. A decision regarding the amount
to be spent during the Fourth Plan period
is‘yet to be taken.
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DR. SAROJINI MAHISHI ; The
information given by the hon. Member in
the first part of his question is not correct.

As regards the second part of his
question, I would like to say that Bibar
has not been neglected. The Uranium
Corporation of India Ltd. has been
established and work is being carried on
in the Singhbum area, and in the copper
belt of Singhbun and also Narwa Pahar
and Bhatin etc. where uranium ores and
reserves have been found out, further
investigation and survey and further
processing i8 being made in the light of
the material collected and the
study made by the particular committee
set up by the Atomic Energy Commission.
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DR. SAROJINI MAHISHI The
Energy Suryey Committee of India has
made a survey and has stated that it is
not economical to have atomic energy
power plant in a place which which is
nearer the coal mines. And this has been
taken into consideration that it is cheaper
to produce power in those places with
the help of the raw material that
is available there, whether it be coal, oil
or fossil fuel, rather than with atomic
energy plants. It is based on this conti-
deration that there is no atomic ener
plant in Bibar. ’ '





